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Alchemist Asset Reconstruction Co. (P) Ltd. v. NIIL Infrastructure (P) Ltd., (Anupinder Singh 
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6075 
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Canara Bank Ltd. v. Subhash Dabas, (Anupinder Singh Grewal, President and Ravindra Chaturvedi, 
Member (Technical)), 2026 SCC OnLine NCLT 6079 
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D.K. Paper & Board Mills (P) Ltd. v. Roc, (Praveen Gupta, Member (Judicial) and Ashish Verma, 
Member (Technical)), 2026 SCC OnLine NCLT 6091 

Gayatri Apex Aura Welfare Assn. v. Rajeev Sharma, (Mahendra Khandelwal, Member (Judicial) and 
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GP Harmon Recycling Llc v. Tirumala Venkateshwara Paper & Board (P) Ltd., (Rajeev Bhardwaj, 
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Neuzen Finance (P) Ltd. v. IVRCL Chandrapur Tollways Ltd., (Rajeev Bhardwaj, Member (Judicial) 
and Sanjay Puri, Member (Technical)), 2026 SCC OnLine NCLT 6097 

P J Mathews v. Jatayupara Tourism (P) Ltd., (Vinay Goel, Member (Judicial)), 2026 SCC OnLine 
NCLT 6096 

Punjab National Bank v. Agmotex Fabrics (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish 
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6088 

Rachit Agarwal v. Madhusudan Motors (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish 
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6092 

Rajeev Sharma v. Gayatri Hospitality & Realcon Ltd., (Mahendra Khandelwal, Member (Judicial) and 
Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 6083 

SBI v. Fedders Electric & Engineering Ltd., (Praveen Gupta, Member (Judicial) and Ashish Verma, 
Member (Technical)), 2026 SCC OnLine NCLT 6090 

Siemens Financial Services (P) Ltd. v. Rasik Khandelwal, (Praveen Gupta, Member (Judicial) and 
Ashish Verma, Member (Technical)), 2026 SCC OnLine NCLT 6078 

Small Industries Development Bank of India v. Hi Tech Ferrous & Non Ferrous India (P) Ltd., 
(Praveen Gupta, Member (Judicial) and Ashish Verma, Member (Technical)), 2026 SCC OnLine 
NCLT 6087 

Small Industries Development Bank of India v. Virendra Kumar Chawla, (Praveen Gupta, Member 
(Judicial) and Ashish Verma, Member (Technical)), 2026 SCC OnLine NCLT 6099 

SSM International (P) Ltd. v. Rajendra Prasad Tak, (Praveen Gupta, Member (Judicial) and Ashish 
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6086 

Think & Learn (P) Ltd. v. Aakash Educational Services Ltd., (Sunil Kumar Aggarwal, Member 
(Judicial) and Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 6085 

Vivek Gupta v. Lakshmirattan Cotton Mills Co. Ltd., (Praveen Gupta, Member (Judicial) and Ashish 
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6077 

Vivek Khanna v. Spaze Towers (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and Atul 
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 6101 

Westbridge Capital India Advisors (P) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and 
Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 6095 

Yatindra Kumar Gupta v. Manjari Gupta, (Praveen Gupta, Member (Judicial) and Ashish Verma, 
Member (Technical)), 2026 SCC OnLine NCLT 6093 

  
Central Notifications   [43] 

Central Board of Direct Taxes [Noti. No. G.S.R. 871(E) [Income-tax (Sixth Amendment) Rules, 
2026]] 

Ministry of Ayurveda Yoga and Naturopathy Unani Siddha and Homeopathy (Ayush) [Noti. No. 
G.S.R. 862(E) [Drugs (Thirteenth Amendment) Rules, 2026]] 

Ministry of Commerce and Industry [Noti. No. S.O. 5438(E) [Air Conditioner and its related Parts, 
Hermetic Compressor and Temperature Sensing Controls (Quality Control) Second Amendment 
Order, 2026]] 

Ministry of Commerce and Industry [Noti. No. S.O. 5561(E) [Hand Tools (Quality Control) Order, 
2026]] 

Ministry of Corporate Affairs [Noti. No. G.S.R. 863(E) [Indian Corporate Law Service Rules, 2026]] 
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Ministry of Finance [Noti. No. G.S.R. 875(E) [Coinage (Issue of Commemorative Coin on the 
occasion of the Birth Centenary of Shri Ghanshyam Dass Jain) Rules, 2026]] 

Ministry of Health and Family Welfare [Noti. No. Z-1011/15/2025/NCAHP(AHS) [Autonomous 
Boards and Central Assessment Committee (Establishment, Constitution, Functions and Powers) 
Regulations, 2026]] 

Ministry of Labour [Noti No. Compliance/AnnAcPlan/2022-23/RationalizationofECR-Part(1)/e-
704368] 

Ministry of Labour [Noti. No. G.S.R. 890(E)] 
Ministry of Law and Justice [Noti. No. G.S.R. 869(E) [India International Arbitration Centre (Number 

of Posts and Recruitment of Registrar, Counsels and other Officers and Employees) Amendment 
Rules, 2026]] 

Ministry of Power [Noti. No. L-1/2064/2022-CERC [Corrigenda to Central Electricity Regulatory 
Commission (Appointment of Consultants) (Fourth Amendment) Regulations, 2023]] 

Ministry of Textiles [Noti. No. G.S.R. 872(E) [Central Silk Board (Second Amendment) Rules, 
2026]] 

Ministry of Textiles [Noti. No. G.S.R. 874(E) [Central Silk Board (Adjudication and Manner of 
Holding Inquiry and Imposition of Penalty) Rules, 2026]] 

Reserve Bank of India [RBI/2026-27/284] 
Reserve Bank of India [RBI/DOR/2026-27/474] 
Securities and Exchange Board of India [HO/17/11/24(1)2026-DDHS-POD1/I/5967/2026] 
Securities and Exchange Board of India [HO/19/19/11(2)2026-AFD-RAC2 I/10624/2026] 
Securities and Exchange Board of India [HO/19/(1)2025-AFD-FPICELL/I/5928/2026] 
Securities and Exchange Board of India [HO/19/28/(1)2026-AFD-SEC3/I/6176/2026] 
Securities and Exchange Board of India [HO/19/34/14(5)2025-AFD-POD2/I/199/2025] 
Securities and Exchange Board of India [HO/19/34/14(5)2025-AFD-POD2/I/2703/2026] 
Securities and Exchange Board of India [HO/(1)2026-AFD-POD2/I/10157/2026] 
Securities and Exchange Board of India [HO/(201)2026-DDHS-POD1 I/10421/2026] 
Securities and Exchange Board of India [HO/24/11/24(62)2026-IMD-RAC4/I/11872/2026] 
Securities and Exchange Board of India [HO/24/12/12(5)2026-IMD-SEC-1/I/6373/2026] 
Securities and Exchange Board of India [HO/24/13/15(2)2026-IMD-RAC4/I/5764/2026] 
Securities and Exchange Board of India [HO/38/11/(1)2026-MIRSD-POD/I/7656/2026] 
Securities and Exchange Board of India [HO/38/12/11(5)2026-MIRSD-POD/I/14660/2026] 
Securities and Exchange Board of India [HO/38/12/12(1)2026-MIRSD-SEC-FATF/I/7933/2026] 
Securities and Exchange Board of India [HO/38/12/(5)2026-MIRSD-POD/I/6703/2026] 
Securities and Exchange Board of India [HO/38/14/(4)2026-MIRSD-POD/I/10557/2026] 
Securities and Exchange Board of India [HO/38/44/12(3)2025-MIRSD-TPD1/I/10705/2026] 
Securities and Exchange Board of India [HO/47/11/11(3)2025-MRD-POD2/I/23843/2026] 
Securities and Exchange Board of India [HO/47/11/11(3)2025-MRD-POD2/I/2765/2026] 
Securities and Exchange Board of India [HO/47/16/13(5)2026-MRD-POD1/I/20735/2026] 
Securities and Exchange Board of India [HO/47/17/12(11)2025-MRD-POD3/I/11107/2026] 
Securities and Exchange Board of India [HO/(68)2026-IMD-POD-2/I/5780/2026] 
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Securities and Exchange Board of India [HO/(79)2026-MIRSD-PODMMC] 
Securities and Exchange Board of India [HO/(92)2026-IMD-POD-2/I/7885/2026] 
Securities and Exchange Board of India [SEBI/LAD-DOP/2026/318] 
Securities and Exchange Board of India [SEBI/LAD-DOP/2026/319 [Securities and Exchange Board 

of India (Certification of Associated Persons in the Securities Markets) (Amendment) 
Regulations, 2026]] 

Securities and Exchange Board of India [SEBI/LAD-DOP/2026/325 [Securities and Exchange Board 
of India (Vault Managers) (Amendment) Regulations, 2026]] 

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/320 [Securities and Exchange 
Board of India (Employees' Service) (Second Amendment) Regulations, 2026]] 
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